
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

Company Appeal (AT) (Insolvency) No.1370 of 2023 

 
IN THE MATTER OF: 

Ramniwas B Somany …Appellant 

        
Versus 

Anushri Paper Pack Pvt. Ltd. & Anr. …Respondents 

               

Present: 
For Appellant:    Mr. D. N. Goburdhan, Sr. Advocate with Mr. 

Hemant Rah Phalpher and Mr. Akash Aggarwal, 

Advocates. 

For Respondents: Mr. Ashutosh Jain and Mr. Atul Sharma, 
Advocates for R-2 (IRP). 

O R D E R 

16.10.2023: Issue notice. Notice is accepted by learned counsel 

appearing for the IRP.  Notice be issued to Respondent No.1. 

Let Reply be filed by the Respondents within three weeks.  Two weeks’ 

time is allowed to file Rejoinder Affidavit. 

List this Appeal on 06.12.2023. 

In the meantime, in the CIRP no further steps shall be taken. 

  

 

[Justice Ashok Bhushan] 
Chairperson 

  

 
[Barun Mitra] 

Member (Technical) 
Archana/nn 


